
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK        

Realisation of Court Fees received towards 

NOT READY Certified Copy Applications        

Date : 27.10.2023  

SL

. 

No

. 

Name of 

Applican

t 

C.A.No. 

Date of 

Applicati

on 

Case No. 

Cour

t 

Fee 

Notifie

d 

amount  

to be 

paid 

Typ

e 

Rejec

t 

Statu

s 

  

1 B K SWAIN 
109811/20

23 
27.10.2023 WA/1563/2022 10 

 
C 

   

2 B K SWAIN 
109812/20

23 
27.10.2023 WA/1545/2022 10 

 
C 

   

3 B K SWAIN 
109813/20

23 
27.10.2023 WA/1569/2022 10 

 
C 

   

4 B K SWAIN 
109814/20

23 
27.10.2023 WA/1556/2022 10 

 
C 

   

5 B K SWAIN 
109815/20

23 
27.10.2023 WA/1537/2022 10 

 
C 

   

6 B K SWAIN 
109816/20

23 
27.10.2023 WA/1568/2022 10 

 
C 

   

7 B K SWAIN 
109817/20

23 
27.10.2023 WA/1535/2022 10 

 
C 

   

8 B K SWAIN 
109818/20

23 
27.10.2023 WA/1562/2022 10 

 
C 

   

9 B K SWAIN 
109819/20

23 
27.10.2023 WA/1539/2022 10 

 
C 

   

10 B K SWAIN 
109820/20

23 
27.10.2023 WA/1543/2022 10 

 
C 

   

11 B K SWAIN 
109821/20

23 
27.10.2023 WA/1538/2022 10 

 
C 

   

12 B K SWAIN 
109822/20

23 
27.10.2023 WA/1551/2022 10 

 
C 

   

13 B K SWAIN 
109823/20

23 
27.10.2023 WA/1561/2022 10 

 
C 

   

14 B K SWAIN 
109824/20

23 
27.10.2023 WA/1544/2022 10 

 
C 

   

15 B K SWAIN 
109825/20

23 
27.10.2023 WA/1536/2022 10 

 
C 

   

16 B K HATI 
109827/20

23 
27.10.2023 RFA/38/2015 7 

 
U 

   

17 B K SAHOO 
109828/20

23 
27.10.2023 

ABLAPL/4095/201

9 
7 

 
U 

   



18 
S K 

MOHANTY 

109829/20

23 
27.10.2023 WP(C)/1335/2023 7 

 
U 

   

19 S BEHERA 
109830/20

23 
27.10.2023 

WP(C)/10819/202

2 
7 

 
U 

   

20 B K HATI 
109831/20

23 
27.10.2023 

WP(C)/18285/202

3 
7 

 
U 

   

21 B K HATI 
109832/20

23 
27.10.2023 

WP(C)/18283/202

3 
7 

 
U 

   

22 J BEHERA 
109833/20

23 
27.10.2023 

ABLAPL/4924/202

3 
7 

 
U 

   

23 
M K 

MOHANTY 

109834/20

23 
27.10.2023 CRLLP/99/2004 7 

 
U 

   

24 
B K 

BEHERA 

109835/20

23 
27.10.2023 ARBA/9/2023 7 

 
U 

   

25 B DAS 
109836/20

23 
27.10.2023 

ABLAPL/10802/20

23 
10 

 
C 

   

26 S K SINGH 
109837/20

23 
27.10.2023 WA/2319/2023 7 

 
U 

   

27 S K SINGH 
109838/20

23 
27.10.2023 

WP(C)/21806/202

3 
7 

 
U 

   

28 G ROUT 
109839/20

23 
27.10.2023 

BLAPL/10825/202

3 
10 

 
C 

   

29 

J 

BARIARSIN

GH 

109840/20

23 
27.10.2023 CRLA/669/2022 7 

 
U 

   

30 

J 

BALIARSIN

GH 

109841/20

23 
27.10.2023 CRLA/670/2022 7 

 
U 

   

31 

J 

BALIARSIN

GH 

109842/20

23 
27.10.2023 CRLA/657/2022 7 

 
U 

   

32 

J 

BALIARSIN

GH 

109843/20

23 
27.10.2023 CRLA/796/2022 7 

 
U 

   

33 

J 

BALIARSIN

GH 

109844/20

23 
27.10.2023 CRLA/760/2022 7 

 
U 

   

34 

J 

BALIARSIN

GH 

109845/20

23 
27.10.2023 CRLA/685/2022 7 

 
U 

   

35 

J 

BALIARSIN

GH 

109846/20

23 
27.10.2023 CRLA/818/2022 7 

 
U 

   

36 

J 

BALIARSIN

GH 

109847/20

23 
27.10.2023 CRLA/650/2022 7 

 
U 

   

37 

J 

BALIARSIN

GH 

109848/20

23 
27.10.2023 CRLA/666/2022 7 

 
U 

   



38 D SAHOO 
109849/20

23 
27.10.2023 BLAPL/9348/2023 10 

 
C 

   

39 S P SAHOO 
109850/20

23 
27.10.2023 CRLA/6/2012 7 

 
U 

   

    
Total  327 

     

N I C 

 


